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ment generated at the district and village 
levels are maintained at the Government of 
India level. 

To give adequate coverage to women 
under employment generation, 30 per cent 
employment opportunities under JRY have 
been earmarked for women. However, to 
some extent, due to social taboos or pre-
ference of a family to send male member for 
manual work, the required number of women 
workers do not report for JRY works  in some 
States. 

 

 

JRY  Gran's  in Andhra Pradesh 

7092. SHRI YERRA NARAYANA-
SWAMY: Will the PRIME MINISTER be  
pleased  to  state: 

(a) whether it is a fact that Central 
Government reduced J.R.Y. grants to Andhra   
Pradesh; 

(b) if so, what are the reasons therefor; 
and 

(c) whether the Andhra Pradesh Gov-
ernment has directed the J.R.Y. fund, to other 
purposes; 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT   
(DEPARTMENT  OF    RURAL 
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DEVELOPMENT)   (SHRI       RAMESH-
WAR THAKUR):   (a)  No,  Sir. 

(b) Does not arise. , 

(c) No such instance has come to our 
notice. 

Distribution of  funds  by  CAPART 

7093. SHRI V. GOPALSAMY: Will the 
PRIME MINISTER be pleased to state: 

(a) how much funds were disbursed 
by CAPART to various projects in each 
State during the last three years, State 
wise   and year-wise; 

(to) whether it is a fact that Government 
have not released funds to CAPART this 
financial year so far to be released to 
agencies/societies executing   various   
project*; 

(c) if   so,   the   reasons  therefor; 

(d) when Government would release 
funds so that projects do not come to halt; 

(e) how many cases are pending presently  
for  release  of  funds;   and 

(f) what steps are being taken to revamp   
CAPART   administration? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL 
DEVELOPMENT) (SHRI UTTAMBHAI 
PATEL): (a) The State-wise details of 
number of projects sanctioned, number of 
Non-Governmental Organisations (NGOs) 
assisted, amount sanctioned and amount 
released during the last three years by Council 
for Advancement of People's Action and 
Rural Technology (CAPART) for rural 
development works are at Annexure [See 

Appendix 170 Annexure No. 143.] 

(b) to (e) During the current financial 

ear 1994-95, an amount of Rs. 19.01 

Crores has been released to CAPART. 

Further releases will be made as per the 

prescribed  procedure. 

(f) The working of CAPART is reviewed 
from time to time in the meetings of the 
Executive Committee & General Body of 
CAPART and, whenever considered 
necessary, suitable steps are taken to improve 
its working. This is   a   continuous  process. 

 


